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(b) whether the Ministry is also aware that minors are being shown as majors

by tampering records and giving them relief in order to get bribes;

(¢) will the Ministry constitute a CBI inquiry into financial irregularities in
giving financial relief to Polavaram affected people;

(d) if not, the reasons therefor; and

(¢) amount of money so far spent on Polavaram by Andhra Pradesh Government
and the Central Government as on 01.12.2017?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATON (SHRI ARJUN RAM MEGHWAL): (a)
The Resettlement and Rehabilitation works relating to Polavaram Project are being
implemented by the State Government. Government of Andhra Pradesh have informed
that no financial irregularities have been reported in relief being provided to the project
displaced families.

(b) to (d) As reported by the State Government 30 project displaced families in
West Godavari district tried to get relief for minors. A report on the incidents of the
fraudulent claims by the Project Displaced Families was sent to the Station House
Officer, Polavaram to take action against them.

(¢) Total expenditure incurred by the State Government on the project upto
31.3.2014 amounts to ¥5135.87 cr., out of this, T 562.47 cr. was released under AIBP.

It has been reported that an expenditure of T6598.25 cr. has been incurred on the
project, between 01.04.14 to July, 2017. Central Assistance of I4343.52 cr. has been
released for the project.

Status of Sardar Sarovar dam

316. DR. SANJAY SINH: Will the Minister of WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether the Sardar Sarovar Dam has started operation of power generation,
irrigation and supply of drinking water in the nearby villages;

(b) if so, the present status of hydro generation (in megawatts), irrigation of
farming arcas and supply of water for domestic and commercial purposes therein;

(c) the details of achievement in rchabilitation of displaced families for the

project therefor; and
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(d) the time by which the project benefits will be fully available and entire socio-

economic will be disposed thercof?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATON (SHRI ARJUN RAM MEGHWAL): (a)
Yes, Sir.

(b) Narmada Control Authority has informed that hydropower generation
capacity of 1450 MW, irrigation potential of 14.39 lakh hectares in Gujarat and 2.46 lakh
hectares in Rajasthan and infrastructure for supplying water for domestic purpose to
8415 villages and 164 towns and for industrial use in Gujarat has been developed in

Sardar Sarovar Project.

(¢) All 32684 Project Affected Families of Sardar Sarovar Dam have been
rchabilitated as per Narmada Water Disputes Tribunal Award, States' liberalized policies

on R&R and orders of Grievance Redressal Authorities, High Court and Supreme Court.

(d) The Government of Gujarat has informed that the target date of completion
of Sardar Sarovar Project With full benefits is March, 2020.

Plan to save dying rivers

317. SHRI AMAR SINGH: Will the Minister of WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(@) whether Government is aware that country has been facing severe water
crisis, as around 54 per cent of the country has turned into water stressed dust bowl

with many rivers rapidly drying up;
(b) if so, the details thercof; and

() whether Government has chalked out any plan to save the dying rivers in

the country and if so, the details thercof and by when it is likely to be implemented?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATON (SHRI ARJUN RAM MEGHWAL): (a)
to (c) The average annual water availability of any region or country is largely dependent
upon hydro-meteorological and geological factors and is generally constant. As per
National Commission on Integrated Water Resources Development (NCIWRD) report,
the Total water availability of India received through precipitation is about 4000 Billion
Cubic Meter (BCM) per annum. After evaporation, 1869 BCM water is available as



